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(b) if so, whether Government have 
ascertained the facts in this regard; 
.and

(c) the estimated number of China 
‘'trained Nagas who are still at large?

THE DEPUTY MINISTER IN THE 
MINISTRY OP HOME AFFAIRS 
(SHRI F. H. MOHSIN): (a) and (b). 
In an interview with UNI, the Chief 
Minister of Nagaland mentioned that 
'some of those Nagas who received 
training in China returned with a 
-definite change of outlook.

<c) According to information avail­
able with Government, there are 
.about 250 China trained Nagas still 
at large in Nagaland.

Impact of Lower Rates of M m  Tax 
in Delhi on Netgfafcovriag State*

7944. SHRI BIRENDER SINGH 
HAO: Will the Minister of HOME 
.AFFAIRS be pleased to state:

THE DEPUTY MINISTER IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRI F. H. MOHSIN). (a) Yes, Sir. 
There is a differential in rates of sales 
tax between Haryana and Delhi.

(b) and (c). Government are aware 
that Haryana and other neighbouring 
States of Delhi have been demanding 
higher sales tax rates in Delhi. How­
ever, Delhi has been the traditional 
centre of distributive trade for Nor­
thern India. Many industrialists and 
businessmen having factories in the 
neighbouring States have their regis­
tered office in Delhi and sell their 
products from Delhi. The sales made 
in Delhi are eligible to tax in Delhi 
in accordance with the provisions con­
tained in the Local Act or the Central 
Sales Tax Act, 1956, unless the goods 
sold are exempt from tax in Delhi 
under the Local Sales Tax Act, in 
which case such sales will be exempt­
ed from tax.
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(a) Whether the rate of Sales Tax 
in the Union Territory of Delhi ia 
lower than that in the neighbouring 
State of Haryana;

(b) if so, whether Haryana State 
bave been suffering huge financial 
losses annually due to this as the 
Industrialist# and Businessman 
bavin* factories ia Haryana and their 
Registered Offices in Delhi book the 
consignments of their goods from 
union Territory of Delhi with a view 

~to avoid payment of Sales Tax to 
either Haryana or Delhi; and

<«> H «o, Hie steps taken bjr Gov- 
i„ this regard?
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